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have teen clubbed for purposes of pro-
motion where the nature of duties are si-
milar,

(b) The nature of duties of technical
staff in  Homoeopathic Pharmacopoeia
Commiitee and Homoeopathic, Pharmoco-
poeiz Lat. are different, As such the staft
of Homocopathic  Pharmocopoeian Com-
mittee and that of Homoeopathic Pharma-
copoeis Lab. have not been clubbed as
u common cadre,

{¢) Does not arise.

Deparintental promotion to  handicapped
employees during service

1702. SHRI RAOOF VALIULLAH:
Will the PRIME MINISTER be pleased
to state:

(a) whether the C.C.S, rules provide
for. departmental promotion of 5 serving
Government employee who becomes phy-
siciify hundicapped duirng his service ten-
Ure-

{(b) 1f so. whether o group 'I>° employ-
ec. hu g the requisite educational quali-
fications can be promoted departmentally
to senwr posts in Group ‘D" and "C like
Lizrary wttendany, Zerog Operator, Junior
clerk =10

{¢) if not, whether Government propose
Iy mait any provision in C.C.S. rules for
the der tmental promotion of such em-
rieyecs: wnd

{dy whether such rules are also likely to
be wpplicable to the organisation, other
than Central Government  organisations
which follow the rules of Central Govern-
nment .1 the matter of recruitment?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS AND
THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
P. CHIDAMBARAM): (a) to (d) The
departmental promotion of serving Gov-
ernment employees including those who
become physically handicapped during their
service tenure is regulated by the relevant
provisiong wf the recruitment rules of the
higher pxty They have to be assessed by
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the Departmental Promotion Committee
with reference to the éligibility condi ions
mentioned in the recruitment rules and
their record of service, There is, howcver,
no reservation or special consideration for
physically handicapped persons in the mat-
ter of promotion.

Recurrence of gastroenteritis epidemic in
the Capital

1703. SHRT MURLIDHAR CHAN-
DRAKANT BHANDARE: Will the Minis~
ter of HEALTH AND FAMILY WEL-
FARE be pleased to state:

(a) whether Government’s aitention hag
beep drawn to the press conference ad-
dressed by the Resident Doctors Associa-
tion of Gury Teg Bahadur Hospital, Delhi
recently cautioning about the impending
recurrence of gastroenteritis epidemic in
the Capital and the problems faced by
them in handling the situation;

(b) if so, what were the precise obser-
vationg and suggestions made gt the Press
Conference; and

(c) what is Government’s reaction there.
to?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMART SAROJ KHA-
PARDE): (a) to (c) No, However faci-
lities at Guru Teg Bahadur Hospital has
been adequately strengthened to handle the
gastro-enteritis cases, An oral rehydration
unit is already wirking in Out Patient De-
partment, ORS and Intravenous fluids are
also available If needed. extry beds will
be provided,

News item cantioned ‘Rs. 1.5 crore medi-
cines out dated’

1704. SHRI ASHOK NATH VERMA:
DR. BAPU KALDATE:

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased tg state:

(a) whether Government’s attention pag
been drawn to the news item which ap-
peared in the Hindustan Times dated 7th
March, 1989 under the caption ‘Rs. 1.5
crore Medicines out dated’;



